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The amounts outstanding, however, 
CO!l 3t i tute only a small percentage of 
;lndia's total export to these coun-
tri s. 

2. These payments are only de-
lay d and ar expo ted to b realis-
ed in due course of ime as and when 
th procedural formalities are com-
pleted or the necessary foreign ex-
change is made availavle by the coun-
tries concerned. The Govt, of India 
is continuously pursuing the matter 
with the countri s concerned to x-
p edite payments. In some cases the 
bl:1cked amounts have also been uti-
lised for purchase of prope ty for the 
Indian IVlissions which would other-
wise h av to be paid fo r in free 
foreign exchange. 
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Overdrafts bry States 

4548, SHRI CHrNTAMANI PANI-
GRAHl: Will the Minister of 
FIN ANCE b pleased to state: 

(a) whcthe some states . have 
drawn overdrafts from banks in 1982-
83' 

(b) if so I the names of those Sta es; 

/ (c) what are the guidelines sent by 
Government to stop such overdrafts; 
and 

(d) the details thereof? 

THE MINISTER OF FINANCE 
(SHRI PRANAB MUKHERJEE): 
(a) and (b) Excepting Tamil Nadu, 
all States which bank with the Re-
serVe Bank of India ran into over-
drafts during 1982-83, 

(c) and (d) The overdraft Regula-
tion Scheme in force is as under: 

(i) If a State Government is 
indebted to the Reserve Bank of 
!nrlia fer over 45 days, e\"en within 
the limited of the Ways and Means 
ad vance, the position will be discus .. 
sed with the State Gove nment n .. 
itially at the official level to r~tifY 
the imbalanCe and, if nec ssary, at 
the level of the Chief Minister to 
devise such corrective measures as 
may be ctl~]ed for ; and 

(ii) As soOn as any State Govern .. 
ment has availed itself of 75 per 
cent of the authorised way~ and 
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means limit, the R. B . 1. wi 11 caution 
the S tate Government's and, if des-
pite such caution, the State Govern-
ment':; account is overdrawn for 
more' than 7 working daus, the 
R.B.I. will suspend payments o'f 
the State Government which will 
not be resumed unItl af",er, he 0 'er-
draft has been !Cleared. 
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Decrease in FOl'eign Tourists 

4550. SHRI BALKRISHNA WAS-
NIK: Will the Minister of TOURISM: 
AND CIVIL AVIATION be p1eased to 
state: 

(a) whether the number of foreign 
tourists has decrea.sed in recent years ; 

(b) what have been the figures for 
the past five years, ye::u'-wise; and 

(c) the steps Government are con-
t emplating t I ake to sa oJC and im-
prove this foreign exchange spinning 
industry? 

THE MI TISTER OF STATE OF 
THE 11INISTRY OF TOURI M AND 
CIVIL. AVIATION (SHRI KHUR-
SHEED ALAM KHAN): (a) ~o, Sjr. 

(b) The figures of tourist arrivals 
during the past five years are given 
below:-
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